
FORM A 
PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process 
for Corporate Persons) Regulations, 2016) 

        FOR THE ATTENTION OF THE CREDITORS OF WELKIN IT SERVICES PRIVATE LIMITED     
RELEVANT PARTICULARS 

1.  Name of corporate debtor Welkin IT Services Private Limited 
2.  Date of incorporation of corporate debtor 18/02/2014 
3.  Authority under which corporate debtor is 

incorporated / registered 
Ministry of Corporate Affairs 
Registrar of Companies-Pune-Maharashtra  

4.  Corporate Identity No. / Limited Liability 
Identification No. of corporate debtor 

U72900PN2014PTC150675 

5.  Address of the registered office and principal 
office (if any) of corporate debtor 

Office No. 20, Plot no. 36/37 Sr No.101/1/1 , 
Nr.B.U.Bhandari Mercedes Showroom, Baner 
Pune MH 411045  

6.  Insolvency commencement date in respect of 
corporate debtor 

14.07.2022 being the date of delivery of Order 
by NCLT,Mumbai (the order copy was received 
by IRP on 19.07.2022) 
 

7.  Estimated date of closure of insolvency 
resolution process 

10 January 2023 (Being 180 days from 
14.07.2022 i.e the date of pronouncement of 
order) 

8.  Name and registration number of the 
insolvency professional acting as interim 
resolution professional 

Rajendra Kishanrao Joshi REG.No: IBBI/IPA-
002/IP-N01205/2021-2022/14020 

9. Address and e-mail of the interim resolution 
professional, as registered with the Board 

“Sanjana” Building, Building No 10 Flat No 7,  
Hinghne Khurd Pune Maharashtra 411051  
rajendrajoshi_cs@yahoo.com 

10. Address and e-mail to be used for 
correspondence with the interim resolution 
professional  

“Sanjana” Building, Building No. 10 Flat No 7 
Hinghne Khurd Pune Maharashtra 411051  
irpwelkin@gmail.com 

11. Last date for submission of claims 02.08.2022** (14 days from the date of 
appointment of the Interim resolution 
Professional)   

12. Classes of creditors, if any, under clause (b) of 
sub-section (6A) of section 21, ascertained by 
the interim resolution professional 

NA 
 

13. Names of Insolvency Professionals identified to 
act as Authorised Representative of creditors in 
a class (Three names for each class) 

NA 

14. (a) Relevant Forms and  
(b) Details of authorized representatives  

are available at:  

a) Web Link: 
https://ibbi.gov.in/en/home/downloads  

b) NA 
** The Order of NCLT was made available to the Interim Resolution Professional on July 19,2022, hence 
14 days therefrom. 
Notice is hereby given that the National Company Law Tribunal, Mumbai has ordered the 
commencement of a corporate insolvency resolution process of the Welkin IT Services Private Limited 
on 14.07.2022.  

                                                                                                          
 
 



The creditors of Welkin IT Services Private Limited   are hereby called upon to submit their claims with 
proof on or before 02.08.2022 falling fourteen days from the appointment of the interim resolution 
at the address mentioned against entry No. 10. stating “CLAIM” on the Top of Envelope / in the Subject 
Line   
 
The financial creditors shall submit their claims with proof by electronic means only.  
 
All other creditors may submit the claims with proof in person, by post or by electronic means. 
 
Submission of false or misleading proofs of claim shall attract penalties. 

 
Name and Signature of Interim Resolution Professional : 
 

 
Rajendra Kishanrao Joshi  
 
Date: 21.07.2022 
Place:Pune  
      : 
N.B: Financial Institutions are directed not to process any transaction w.r.t the Corporate Debtor 
without prior approval of the IRP 
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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
WELKIN IT SERVICES PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Welkin IT Services Private Limited

2. Date of Incorporation of corporate debtor 18/02/2014

3. Authority Under Which corporate debtor

Isl ted/R istered

4. Corporate Identity No. I Limited Liability
Identification No. of corporate debtor

S. Address of the Registered Ofice and
Ptindpal Ofice (if any) of corporate debtor

6. Insolvency commencement date in
respect of corporate debtor

7. Estimated date of closure of insolvency
resolution process

8. Name and registration number of the
Insolvency Professional acting as Interim
Resolution Professional

Ministry of Corporate Affairs
Registrar of Companies-Pune-Maharashtra

U72900PN2014PTC150675

Office No. 20, Plot no. 36/37 Sr No.101/1/1 ,
B.U. Bhandari Mercedes Showroom, Baner Pune
MH411045

14.07.2022 being the date of delivery of Order by
NCLT,Mumbai (the order copy was received

IRPon 19.07.2022)

10 January 2023 (Being 180 days frT 14.072022
i.e the date of pronouncement of order)

Rajendra Kishanrao Joshi
REG.No:
IBBl/lPA-002/lP-N01205/2021-2022/14020

9. Address and e-mail of the Interim "Sanjana" Building, Building No 10 Flat No 7,
Resolution Professional, as registered Hinghne Khurd Pune Maharashtra 411051
with the Board

10. Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Il Last date for submission of claims

irpwelkin@gmail.com

"Sanjana" Building, Building No. 10 Fiat No 7
Hinghne Khurd Pune Maharashtra 411051
irpwelkin@gmail.com
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of ædibrs, if any, under dause(B) NA
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he lnÉem Resoli.mn Professional
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ad as Afrmsed R"esentajve of aedit0ß

in a dass (Tree rares dass

14 (a) Relevant Forms and a) Web Link:
(b)Details of authorized representatives b) NA
are available:

" The Order of NCLT was made available to the Interim Resolution Professional on t 9.2022
hence 14 days merefrom.

Notice is hereby given that the National Company Law Tribunal, Mumbai has ocdered
commencement of a corporate insolvency resolution process of the Welkin IT Services Private
Limited on 14.07.2022.

The uedLrs of Welkin IT Services Private Limited are hereby called upon to submit hear
dams proof on or before 02.08.2022 falling fourteen days from the appointment ot
interim resolution at the address mentioned against entry No. 10. stating "CLAM" on
of Envelope / in the Subject Line

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the daims With proof in person, by post or by electronic rnea0S
Submission of false or misleading proofs ot claim shall attract penalties.
Name and Signature of Interim Resolution Professional : Date: 21.072022
SDI. Place:Pune
Rajendra Kishanrao Joshi

N.B: Financial Institutions are directed not to process any transaction w.r.t the Corporate Debtor
without prior approval of the IRP
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